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Mondelli, December 10, 1973/..AgTaha-
1Iana 19, 1895(Saka) 

The Lok Saoila met at Eleven of 
the Clock. 

[MR, Sl>EAKER in the Chair] 

TWENTY-FIFI'H ANNIVERSARY OF 
THE UNIVERSAL DECLARATION 

OF HUMAN iRlGHTS 

MR. SPEAKER: Han. Members, the 
United Nations Organisation and its 
Member States are today observing 
the 25th anniversary of the adoption 
of the Universal Declaration Of Hu-
man Rights by the United Nations in 
1948. It is befitting, therefore, that 
before we start our business today we 
shoUld recall this historic Declaration. 
It may be recalled that both on the 
occasion of the 10th anniversary on 
the 10th December, 1958 and on the 
occasiOn of the 20th anniversary of 
the said Declaration on the 20th De-
cember 1988, references to the Decla-
ration were made in this House, 

The Declaration embodies the mOst 
cherished ideals of mBnkind and seeks 
to lay down basic principles which 
would ensure to each and every human 
being on this earth full liberty and 
freedom In pursuit of progress, pros-
perity and happiness without any dis-
crimination or restriction based On race, 
colour, sex, languag~, religion, polltkal 
or other opinion, national or social ori-
gin, property, birth or other state •. The 
Member States of the United Nations 
are making efforts on an indivlrlual, 
bilateral or multilateral basis to ~tr'ive 
towards the realisation of the goals set • 

z . 
.forth in the Declaration. It is: 
a matter for deep regret and 
concern, however, that over two-
thirds of the human population 
still continues to live in ~verty and 
misery. The noble ideals of the Decla-
ration and ind.eed the U,N, Charter 
will remain pious platitudes unless the 
standards of li villg of these tnillions 
are raised and the quality of their life 
improved. 

:t is also of equally great concern 
that violations of human rights and 
fundamental freedoms persist in many 
parts of the world. We were witness 
not very long ago to the brutal sup-
preSSion of basic human freedoms in 
Our 0'WIl part of the world ~ccom

panied by unparalleled human suffering 
and the culminatiOn of these great 
events is a matter of recent history. I 
refer to the birth of the Sovereign and 
independent Republic of Bangladesh. 
I also need not recall that in some 
countries discrimination of one kind or 
another is still being practised. Th~ 

policy, of Apartheid, of course, consti-
tutes the most ftagrant violation of 
human rights. There is urgent need 
to eliminate Apartheid as well as all 
other forms of discriminaUon on all 
vestiges of colonialism thrOUlh persis-
tent and concerted efforts by the world 
community as a whole. 

India has consistently and ftrmly 
stood by the Declaration and bas ex-
erted every effort possible in this col-
lective effOrt. Our own Constitution 
embodies the basic principles enunclat-
ed in the Declaration. 

r am sure I am VOicing the feelings 
Of every Member of the House when I 
say that this House re-afflrms its dedi-
cation to these principles and to the 
noblE' task of ensuri~ their full reali-
sation for all mankind 


